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Oil Royalty Rate for Assam

+
Shri P, R. Chakraverti:
*1011, Shri P. Veankatasubbaiah:
{_ Shri P. C. Borooah;

Will the Minister of Mines and Fuel
be pleased to state:

(a) whether the dispute regarding
Oil Royalty between the Union Gox-
ermment and Assam has been finally
settled;

(b) if so, on what terms;

(c) whether there is any proposal
to adopt this specific rate as an All
India figure; and

(d) if so, whether steps have been
taken to amend the rules governing
the grant of future leases?

The Minister of Mines ang Fuel
(Shri K. D. Malaviya): (a) Yes, Sir.

(b) A speific rate of Rs. 750 per
metric ton has been fixed ag royalty
for crude oil with effect from 1st
November, 1962.

(c) The award stipulates that the
above rate will be applicable on an
All India basis.

(d) Steps are being taken to smend
the Petroleum and Natural Gas Rules,
1959.

Shri P. R. Chakraverti: May I know
the criteria in termg of whicn the rate
hag been determined?

s271 K. D, Malaviya: There is a his-
wory behind this matter. The rate of
royalty was governed by a certain for-
mula connected with the well head
value of the crude oil That was go-
ing on for some time, as a result of
the arrangement between the then
Assam Oil Co., and the Assam Govern-
ment. Subsequently, the Assam Gov-
ernment objected to the royalty rates
and wanted us to increase it. Various
matters were introduced into it and
the whole question was referred to the
Prime Minister for arbitration. Ulti-
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mately the final decision was given by
the Prime Minister which has been
accepted on an all-India basis.

Shri P, R. Chakravertl; While fix-
ing the rate on the basis of the land-
ing cost of M. East crude oil in India,
may I know whether the Government
took into account adjustments made
for quality and specifications of vil and
the sales tax imposed by the State
Government?

Shri K. D. Malaviya: I will not say
that the diversities in quality were
taken into consideration while fixing
this rate of royalty. But in the pecu-
liar conditions of our stage of ovil ex-
ploration, it has been accepted in its
totality that there should be a uni-
from rate of royalty for some more
time to come, and nothing prevents us
from periodical revision of the whole
question when the appropriate time
comes.

Shri P. Venkatasubbaiah: Before
amending the rules regarding the
grant of future leases, may I know
whether the various State Govern-
ments will be consulted?

Shrt K, D. Malaviya: Yes. When
the time comes for any revision of the
present rate of royalty, obviously all
parties concerned will be consulted.

Shri P. C. Borooah: May I know
whether the rate of royalty that the
Assam Oil Company, used to pay to the
Assam Government wag higher than
the rate of royalty in the award, and
whether this award will be applicable
to the Assam Oil Company also?

Shri K. D. Malaviya: Yes, Sir. To
both the questions the answer is in
the affirmative.

Survey of Himalayan Region

+
{ Shri Yashpal Singh;

*1012. { Shri Bishanchandeyr Seth:
L Shri Onkarlal Berwa:

Will the Minister of Scientific Re-
search and Cultural Affairs be pleas-
ed to state:
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(a) whether Government propuse to
organize an intensive survey of the
Himalayan region;
(b) if so, the particular aspects and
areas proposed to be covered by the
survey; and

(c) when the proposal is to be put
into effect and how long it will take
to complete the survey?

The Deputy Minister in the Ministry
of Scientific Research and Cultural
Affairs (Dr. M. M, Das): (a) The topo-
graphical survey of the Himalayan
region is already in hand.

(b) The survey consists nf topogra-
Phical survey on various scales. The
area involved lies along the entire
Northern borders

(c) The survey is already in pro-
gress. The entire fleld work is expect-
ed to be completed by the end of
summer 1964.

ot amaw fog : T E A fady
FRA B A FHRAT 34 ] N g
I G 3 I TEE HFY A9 A FQ
g7
Dr. M. M. Das: The Survey of
India is one of the oldest departments
of the Government of India and they
are well equipped and well manned.

So, we find no necessity at all for
foreign collaboration or foreign help.

=it gorarw fag : faewa & 59 am
% AT &TFT A wivaw fwar § a1 )
foar 37

Dr. M. M. Das; We do not find any
relationship with Tibet in these mat-
ters. We are carrying out research in
our own land.

ot feosre e < & AT AT
f frw aeg# @9 ga @ W
4 79 F g2 e

Dr. M. M. Das: We appreciate very
much the anxiety of the hon, Mem-
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bers to have detaileg information
about this question. But I beg hon.
Members to consider whether the pre-
sent time is opportune to have infor-
mation of this kind. ,

Mr. Speaker: He may give his own
opinion.

Dr. M. M, Das: The Survey is of
the northern border and it is very

closely linked up with the defence of
the border.

N W TR AT gAY Sfr
soft qara @ fF ag faoam W MeE
2 arefY TR gT % AT |S fHaT AT I
1 Ko Tgan g fr s awa &9
foFar T QT & IHT fasivard F47 § W
A FFE AR waA A T A= g ?
Dr. M. M. Das: I have already said
that. I would request them to consider

the desirability of asking searching
questions on these matters.

The Minister of Scientific Kesearch
ang Cultural Affairs (S8hyi Humayun
Kabir): I would like to add that the
survey will be a comprehensive sur-
vey and will go into every question
that is necessary.

Dr. K, L. Rao: May | know whether
a snow survey also will be conducted
as it has an important bearing on the
determination of waters in the Hima-
layan rivers?

Shri Humayun Kabir: Every aspect
of the survey necessary for this region
will be gone into.

Shri D. C. Sharma: May I know
when the survey was done by the
oldest department in the whole world
and when this oldest department pro-
pose to complete the survey and when
does the most oldest department pro-
pose to publish the vecords of the
survey?

Mr. Speaker: This question is too
old now to be answered.

ot ferr wrogor: & ST _TEAT
i fF @ f¥z 99 T ME A v
Toar @9 fFar g 7
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Shri Humayun Kabir: Survey is a far=re faraq
continuous process and we can oaly m e i‘a"cr( o WQ '
say what hag been spent in a particu- s & e mr ameY, 9w ax wrdang
lar year. In 1962-63, the provisional #Y STy
figures are Rs. 3,29,23,000 for the Sur-
vey of India. ot fadva gaw : fawer & fas
et weam, mﬁam%aﬁﬁw’?wmﬂﬁ
' St ¥ AT &, I qEET A AT A
*3093. ot fagvax wwm : T TAAT T FITFT 5 T H0G1 ¥7 ITW

form wofy a7 FAA A FO F fF

(F) =7 ¥ gag, Tgafa
trar, faen ¥ wfaw SR G
& 9T fE #77 F oo oF fadie
afafa aaré % ¢ ;

(@) afx g, a1 77 afafs 7 g9y
sfadew 2 famr & o=

(m) afz &, @t sfxdaw # qa
g || F %R S99 FIEI A
stafyar 3 7

The Minister of Education (Dr. K.

L. Shrimali): (a) Yes, Sir.

(b) No, Sir.

(c) Does not arise,
[(w) A, &
(@) fr 7@
() w7 A BT 1]

Wt fadmac @@ . I gEew A
HATATCYAT & 1 AT FFIOAT g0 §
q A § AT 5§ FTE A9 8, 47 §AY
AEET 3H 9 NFTA ITAT A FAVHG) 0

To ®To qTo WWISA © 7 WA
Y AT AATEATC FIAT g & o f
FATATL FT TIF ATFAIT AT FT Hdhe
21 & 7 #7 wwan g 5 forwem & St
ez waifed §R 91 @1 & a| uF
faerg armedt gt A7 98 I9% a1X
vrfafrgam w & | +9d fage
g% 2 ¥ frm oxg @ 95 % F17 ®1 w=maT

T § W a8 T IF FTH TIAT AT
®T M 7

Mo FTo Alo SIATHY : ITW I8 &
f& g AR fesafgarea) & o7
g & T NS § 7 39 Afwa
T faw wd, @@ foae I R,
TF F=G AT FT T AT I
N T F foau, i A F fog w)
foraY o glawrd gy o, & o 1 IT*
AT $g A, & §3 oS # 39T
¥ Ty fRd, qEa i A
fraa Tt a9 7

oY fagdsaT sam : 4g AEY I
741 & 5 77 TF 78 eqTfra gY ST )

o Flo ATo MIATEAT : IHFT FH
SedY & & Y FT |

Shrimati Savitri Nigam: May 1 know
whether the Central Government is
going to provide for the funds or the
State Government will be responsible
for expenditure?

Dr. K. L. Shrimali: This is a Central
Institute. It will be financed by the
Government of India.

Dr. Sarojini Mahishi: Will it be a
voluntary organisation or will it be
sponsored by the Government of
India?

Dr. K. L. Shrimali: This will be an
autonomous organisation, and not a
voluntary organisation. It will be
financed by the Government of India.

st W I AT TF R AT §,
faeet # og¥ ¥ & uF §o« e





